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Contract Labour 

170. SHRI K. A. RAJAN: Will the 
Minister of LAB,OUR be pleased to 
state: 

(a) wheher Government's atten-
tion has been drawn to a study con-
ducted by the Labour Bureau of the 
Government of India revealing the 
,existence of con tract lab\)llr in all 
forms in iron ore mines although the 
Centre has abolished the "ystem; and 

(b) if so the details thereof and 
the steps proposed to be taken, if 
any? 

THE MINISTER OF TOURISM & 
CIVIL AVIATION AND LABOIUR 
(SHRI J B. PATNAIK): (a) & (b). 
The Labour Bureau in its study of 
Iron Ore Mines in 1956-57 had indi-
cated the existence of Contract 
Labour in such mines. After the 
passing of the Contract Labour 
Regulation and Aboliti'on ' Act, 1970, 
Government by a notification of 15th 
D1ece,mber, 1979, hrave abolished em-
ployment of Contract Labour in all 
Iron Ore Mines in the country fOr the 
following Operati~ns-Float O're 
Operations, Over-burden removal, 
Drilling and blasting with effect from 
10th May, 1980. 
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Di~uption of Bombay Suburban it 
Servic 

172. SHRI R. K. MHALGI: Will 
th~ Ministe.r of RAILWAYS be 
pleased t . .:> state: 

(a) how many times date-wise the 
Central Railway, Bombay Suburban 
Roailway Service was di~rupted dur-
ing period of last three months; 

(b) the reasons therefor; and 

(c) the measures taken to avert 
the same occurence in future to avoid 
the great hardships of lacs of Bombay 
C'0mmuters. 

THE MINISTER. OF STATE I 
THE MINIS.TRY OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF): 
(a) During October to December 
1979 there were disruptions on 7 
occa~sions on the Central Railway 
Suburban Service on the following 
days: 

7-11-79 10-11-79, 14-11-79, 29-
11-79, 8-i2-79, 12-12-79 and 16-12-
79. 

(b) The disruptions were mainly 
because of accidents, and equipment 
failures. 

(c) For improving ffi iency st ps 
are being taken to intensity attention 
to rolling stock and equipm nt by 
additional inputs and improved train-
ing facilities fOr staff. 

Industrial R lation Bill 

173. SHRI R. K. MHALGI: Will the 
Minister of LABOUR be pleased to 
st9te: 

(a) whether Governmen intend 0 
bring forth in Parliam nt a fresh 
"Industrial Relations Bill' ~ as to 
protect the 1 gitimate rights of labour 
and to encourage indust i'31 p oduc-
tion; and 

(b) i so, when and heth r Gov-
rnment will take · to consid at·o 




